
Wrltlen A,.,wers 

'drawn to' the news report published in tbe 
Economic 'TJmes ·of 18th March, 198.5 stat
ing that the area under Forests has shrunk 
considerably since iodepeodence; 

(b} if so~ the details thereof; 

(c) if so, whether OovernmetH intend 
to take immediate steps so as to halt this 
proce s and ensure a.dequate ioct ase in this 
area unde, green cover during the Seventh 
Five Year Plan; and 

(d) if o. the nature of the steps con· 
templated for this purpose with the co .. 
operation of the States concer~ed 1 

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMBNT AND 
PORESTS (SHRI VIR SEN) : (a) Yes, Sir. 

(b) The data gatheted by the ational 
Remote Sen Ing Agency indicate a los of 
aboul 18.74% of forest area in the whole 
country between 1972 .. 75 and 1980-82. The 
NRSA estimates are being analysed and 
refined to detetminc the degree of tbe errol' 
in their estimate. These steps include 
ground verification on a sample analy is. 

(c) and (d). The following step 'have 
been taken to conserve and deVelop the 
forests of the country ;-

(I) The · Forest (ConservaHon) Aot, 
1980 has been enacted to check 
indiscriminate' diversion of fores,t 
lands to non-forest purposes. 

Guideline have been issued to the 
Sta.tes and Union Territories for 
preparation of working (manage
ment) plans for the working of 
forests and to strengthen the en .. 
forcernent machinery at tb field 
Jevel. ' 

The National Forest Policy is 
being reviewed to provide the 
needed thrust in f vour of forest 
con ervation and to create a 
massive peopJets movement for 
this purpose. 

An in .. depth study is being under .. 
taken with a vi w to wor.k out the 
modalities for relieving pr sure 

on forests, speciaHy QY. encourag. 
iog the use of sUbstitute 
materials. 

As a me~sure to relieve the pre~ .. 
sure on our fore t, resources, it 
has been proposed in the 1985·86 
budget to totally exempt from duty 
imported pulp and would chips and 
make this conce i n avaiJable to 
all usel! ' industries. Customs duty 
on wood in certain specified form. 
is also proposed to be reduced 
froD" the exi ting level of 100 per 
cent to 10 percent ad valofum. 

A massive afforestation programme 
is being ta,ken up" specially with 
the objective of bringing about 5 
million hectares of land every year 
under fueJwood and fodder planta
tions. 

Modification of ServiCe Rules to AVOid Delay 

2432. PROF. NARAIN CHAND 
PARASHAR : Will the PRIME MINISTER 
be p~eased to state ' ; 

(a) whether Government are consider
ing any proposal for fixing the respon ibility 
for the inordinate delay in taking/Imple
menting decjsion at various levels of tbe 
official cbannels so as to treamline tbe 
administra tion; 

(b) if so, the nature of tbe proposals 
uDder consideration in this regard and 
whether the deJay would be constructed as 
a lapse; 

(0) whethe.r ·any modifioations in ser~ice 
rules or am~ndments in the Constitution 
are also being contemplated; and ' 

(d) if so. the nature and scope thereof 
. 'alo08 with the likely period required for 
this purpose ? 

, 
THB MINISTER 'OF STATE IN TAE 

DEPARTMENTS OF PERSONNEL AND 
ADMINISTR~TIVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEQ) : 
(a) to (d). According to, the provisions of 
the vario\ls conduct Rules that , apply to 
government ervants. they shall maintain 
devotion to duty at all timesA, Inordinate 
de Jay in taking/implementing decision sis . . 
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hence an act . ~f mis-conduct and Discipli
nar.Y AUlhont.cs can take action against 
er.fJng government servant in accordance 
WJlh tbe' rules prc cribed in this behalf. 
No amendments to the Servke Rules ar~ 
hence , c9n templated by the Government. 
Oovernment ~re addressing themselves 
"ontiouously to improvements in procedures 

, an,d greater del gation of power; at appro
priate Jevels. ° that deJay in takins/impl,e
menting decisions can be reduced. 

Construction of Tourist/Youth HO$tels 

2433. PROF. NARAlN CHAND 
PARASHAR : Will the Ministet of 
TOURISM AND CIVIL AVIATION be 
pleased to state : 

(a) whetber tbe Department of Tourism 
and I.T.D.C. would lauoch a programme 
for tbe construcHon of T()urist/Youth 
hostels at all dis trict headquarters/Univer .. 
sity campu in co-operation with tbeir 
counterparts in the Sta les for th promotion 
of. touti tn and travel among tbe youths, 
as part of the activiti s in the Inte rnational 
Year of youth 1985; . 

(b) if so. a brief outline of the pro
gramme chalked out in this regard; and 

(0) if not, whether any such compre· 
hensive programme would be included as a 
strategy to promote tourism in Jbe country, 
during the Seventh Five Year Plan? 

THE MINISTER OF STATE IN THE 
~nNrSTRY OF TOURISM AND CIVIL 
AVIATION (SHRl ASHOK GEHLOT): 
(a) to (c). The Department of Tourism had 
con tructed '18 Youth Ho tels in various 
parts of th", country, till the Sixth Five 
Year Plan. Further ten Youth HostelS are 
in various "tag s of con truction and are 
likely to be comptet d during 1985. All 
these proj cts were taken up in coJlaboratioQ 
with the concerned State Governments. 
ITDC has no specific scheme for the cons .. 
truction of the Youth ostels. 

pepartment of Tourism is now consider
ing a scheme for the contructioQ Yarli 
Niwases, providing accommoda.tion for 
budget tourists at places of tourists· interest 
in the country in collaboration with the 
concerned State Governments. This wiJJ 
also help promoting travel amoog the 
Youth. 

Central Assista nee to Tribal Sub. 

Plan Areas 

. 2434. SHRI OIRlDHAR GOMANGO : 
Will the Minister of HO~fB AFFAIRS be 
pleased to sta te : : 

. (~) the Special Centra. Assistance pro .. 
vl.ded to the. St8tes/l{olioq T~rritories during 
FIfth and Sixth Five Year Plans for Tribal 
sub·plan areas, year .. wise and State-wise· 

,. ' 
(b) The fl!nds proviqed by the States 

during Fifth and Sixth pran for Tribal 
sub·plan areas; 

(C) whether the aims and bjecti es of 
Special Central Assistance have been ful .. 
fill~d; 

(d) if so. details thereof; and/" . . 
( ) tbe reasons f r change or:. ~matching 

grant to Special Central Assistance? 

THE MINISTER OF STATE ' IN THE 
MINISTRY 'OF HOME AFFAIRS 
(SHRIMAT RAM OULA.RI SINHA): Ca) 
State-wise and year-wise break up of Special 
Central Assis.tance prov.ided to the Statesl 
Union · Territor'ies from ~ 1974-15 to 1978 .. 79 
and J 980·81 ' to 1984 .. 85; is giv~n in the 
statement annexed . 

(b) During the ,Fifth Plan (1974 .. 79). 
the States/U.Ts provided ifunds to tbe tune 
of Rs. 760 crores for the Tribal sub-pla.n 
areAs and for the Sixtb Plan period. they 
provided about Rs. 3550 crores , 

(c) and (d). The Special Central Assis
tance has , been provided for the Tribal 
ub-plan programmes i!) ITDPs t>rogrammes 

,for Tribal pockets o\ltside ITDPs and pro
grammes for primitive Tribe. 181 ITDPs 
have been formed and 245 Pockets have 
also been identified. 72 communities who 
ate very backward hav been identified as 
Primitive Tribes for pecial programmes. 
The programmes for these areas and groups 
are being implemented bYl the State Govern
ments generaUy in a satisfactory manner. 

(e) The Special Central Assistance is 
meant as an additive to the States' efforts 
from the very inception of the Tribal 
sub-plan. 




